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Ti.·0 Miaister of Food and Agrical
ture (Shri Kidwai):  (a)  Nil. 

(b) and (c) . Do not arise. 

HLWARDS FOR BEST YIELDS IN 
Fooo STUFFS 

872. Shri Badshah Gupta: Will the 
Minister of Food and Agriculture be 
pleased to state: 

( a) the names and full addresses of 
the persons who obtained rewards 
during the years 1950-51 and 1951-52 
respectively for having secured best 
yields in various food stuffs through
out the country; and 

(b) the methods employed by them 
to secure best yields in the respective 
food stuffs? 

The Minister of Food amt Agrical
tare (Shri Kidwai) :  (a)  and (b) .  A 
statement containing the names and 
addreues of the peTsons who obtain
td rewards during 1950..51 and the 
beth.ads employed by them to secure 
the ,.,.. !'Jrls is placed on the Table of 
the House. [See Appendix VIII, an-· 
nexure No. 13) . 

A wards on All-India basis for 
1951-52 bave yet to be made. Infor
mation for that year about awards 
macle in the various States is awaited. 

KULU VALLEY TRANSPORT COMPANY 

873, Shrl A. N. Vidnlankar: Will 
the . Minister of Railwa)'S be pleased 

t. llate: 

(a)  whether it is a fact that the 
Kulu Valley Transport Company Ltd. 
has a majority of shares in the name 
of the Northern Railway; 

(b)  whether it is a fact that a large 
number of complaints with regard to 
the management and mi.�ppropri:.tion 
have been received by Government; 

(c) whether it is a fact that for 
several months the employees of the 
Company have not received their 
salaries and wages, and an approxi
mate amount of Rs. 50,000 (including 
the Provident Fund of the employees) 
remains outstanding for payment; and 

(d)  if the reply to part (c) above be 
in the affirmative, what action Govern
ment propose to take in the matter? 

The Deputy Minister of Bailwa)'S 
and Transport (Sbri Alagesan): (a) 
Yes. 

(b)  Yes. 
<c)  Yes. The amount involved, 

however. is not considered to be as 
much as Rs. 50,000/- but is believed 
to be in the neighbourhood of 
Rs. 35.000/-. 

(d) The whole matter has been 
under investigation by a Spe�ial Com
mittee of Enquiry and Government 
propose to take suitable action in the 
light of the results of this enquiry. 

RAILWAY TRAINING ScHOOLS 

874. Shrl Boovaraghasamy: (a) Will 
the Minister of Railways be pleased to 
state th4 names of States which are 
provided with railway training schools? 

(b) What are the qualifications re
quired for admission into such schools! 

(c) What is the total number of 
Railway Training Schools in India? 

The Deput,- Minister of Railways 
and Trallspori ( Shri Alagesan.) : ( a)' 
At present Railway Training Schools 
are located In the States of Madras, 
Uttar Pradesh, West Bengal, Bilrar, 
Assam, Madhya Pradesh, Bombay, 
Hyderabad. Mysore, Rajasthan, Sau
rashtra and Ajmer. 

(b) The Railway Training Schools 
are Intended to provide courses of ins
truction to railway staff in service or 
candidates selected for appalntments 
on Railways and not to outsiders. 

(cl 30, Including the one recently 
opened at Udaipur. 
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